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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
SOUTHERN ZONE AT CHENNAI 

 

 
O.A. NO.140 OF 2023 (SZ) 

 

IN THE MATTER OF: 

 
Sri H.J.Prasanna Kumar 

…Applicant 

-Vs- 
 

Department of Urban Development  
 

…Respondents 
 

 

MEMO FILED ON BEHALF OF THE 4TH RESPONDENT 
 

It is most respectfully showeth; 

 

1. It is submitted that this Hon’ble Tribunal in its order dated  11.07.2024    

had directed the 4th Respondent Karnataka State Pollution Control Board 

(KSPCB) file a report as to what is the mode in which they are operating, 

in the absence of the STP, to treat the sewage collected every day. 

 

2. It is submitted that in compliance to the directions of this Hon’ble 

Tribunal, the subject area was inspected by the Board on 13.8.2024 and 

the inspection report is annexed to this memo. 

 

3. It is humbly submitted that the analysis report indicates Total coliform is 

on higher side, indicates intrusion of sewage into the lake. As per 

analysis report of Hennagara lake from Aug- 23 to June 24 indicates that 

water of Hennagara Lake is falling mainly under Class D (Propagation of 

Wildlife & Fisheries) and two times under Class E (Irrigation, Industrial 

Cooling, Controlled Water Disposal). The Complied report of Hennagara 

Lake from Aug- 23 to May 24 is annexed to this memo. (ANNEXURE-I) 
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4. It is humbly submitted that sewage in 20 out of 23 wards in Jingal Town 

Municipal Council is treated through private STPs and some in septic 

tanks and Soak pits. The remaining 3 ward’s sewage is collected in 

existing collection tank located at SY.no 147 situated near the low-lying 

and marshy area of Hennagara Lake. This sewage is periodically 

transported via 5000 ltrs sucking cum jetting vehicle of to 3.3 MLD STP 

located in the Anekal TMC limits. According to the trip sheet submitted 

by Jigani TMC, a total of 50KL sewage effluent has been sent and treated 

at the STP belong to Anekal TMC from 15.04.2024 to 20.06.2024 and the 

trip sheet is annexed to this memo. (ANNEXURE II). 

  

5. It is humbly submitted that due to rainy reason, the existing collection 

tank at Sy.no.147 was filled up with water and there is no mode for the 

movement of vehicle to collect the sewage. Consequently the sewage flow 

is directed to private STPs located at layouts- M/s. Madhumithra phase-I 

and Phase II at Jigani Village, Anekal Taluk. Due to non availability of 

Sewage, the said STPs were not under operation and therefore the Jigani 

TMC has diverted sewage flow to these STPs. The TMC has given work 

order dated 24.06.2024 to the company by name M/s. BACK Treat 

Environmental Solution LLP for operation and maintenance of STP. At 

the time of inspection, the said Private STP was under stabilization. Copy 

of work order annexed to this memo. (ANNEXURE III). 

 

6. It is humbly submitted that Hennagara village Panchayath has 

constructed STP with the capacity of 0.5MLD in Hennagara Village to 

treat the sewage generated from the Hennagara Villages. However, due to 

ongoing legal cases (bearing no. O.S 238/2023 & 240/ 2023), the court 

has ordered a temporary injection. But during inspection it was observed 

that the civil structures & electro mechanical work of STP was completed. 

Additionally Engineering Department of Zilla Panchayath Raj has also 

constructed one more 0.5 MLD capacity STP to treat the sewage 
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generated from Yarandahalli, Kachanayakanahali & Hosahalli villages. 

However, the same is yet to be handed over to Gram Panchayath. 

 

7. It is humbly submitted that the sewage from Rajapura & Hinnakki 

villages is treated in STP provided by Karnataka Housing Board. 

Additionally authorities have invited tender for the management of 

domestic sewage disposal and UGD management. 

 

8. It is humbly submitted that regarding Haragadde Gram Panchayath the 

sewage from the houses is disposed through Septic Tank and soak pits 

and there is no STP in the Panchayath limits. UGD system has only been 

installed in Haragadde village. It has been noted that a CA site has been 

identified in the Vinus County layout located in Haragadde village but 

they have not taken any initiation work for construction of STP. 

 

9. It is humbly submitted that Minor Irrigation Department have taken the 

lake improvement work by providing fencing, de- weeding, cutting & 

disposing of weeds from marshy areas, De- silting of tank bed/ feeder 

channel/ canal etc and the copy of work order is annexed to this 

memo(ANNEXURE- IV) 

 

10. It is humbly submitted that during the inspection, the Hennagara 

Lake was overflowing through the waste weir nearby Hennagara village 

due to heavy rains. Additionally the removal of weeds was under progress 

and JCB’s were noted and heap of water hyacinth removed near lake bed. 

It is therefore humbly prayed that this Hon’ble Court may be pleased to 

accept the report and pass such order or orders as this Hon’ble Tribunal 

may deem fit and proper in the interest of justice. 

Dated at Chennai on this the 21th day of August 2024 

 

                                                                                    
 

Counsel for 4th Respondent 
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Translated copy of Annexure-III 

 

Office of the Town Municipal Council, Jigani 

Jigani Hobli, Anekal Taluk, Bangalore Urban District-560105 

 

No. PO/AS/CR/06/2024-25    Date: 24.06.2024 
 

-: Work Order :- 
 

Sub:  Regarding management of Sewage Treatment 

Plant at Ward No.05 of Jigani Town Municipal 

Council.  

Ref:  1. Office quotation publication dated: 13.06.2024.  

 2. Your price list dated: 17.06.2024. 

 
**** 

In connection to the above cited subject quotation has been 

invited in Ref (1) above, for managing Sewage Treatment Plant at 

Madhhumithra and Balaji Layout coming within the limits of 

ward No.05 of Jigani Town Municipal Council.  

 
As per reference (2) you have submitted your quotation, the 

rate quoted by you is lower than the rate quoted by others, 

hence your quotation has been accepted subject to following 

conditions. 

 
Conditions:- 

1.  To carry out maintenance work of one number of STP units 

of 120 KLD capacity at Madhumitra Layout. 
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2.  Collect waste water sample every month and submit monthly 

analysis report to the office. 

3.  Surroundings should be maintained. Should ensure that the 

work carried out is not disturbing the residents 

4.  Should be committed to making necessary arrangements for 

the quotation you have submitted. 

5.  Complaints regarding the management of Sewage Treatment 

Plant should be resolved immediately on the spot. 

6.  The bill amount will be paid according to the financial 

condition of the municipality. 

 
Sd/- 

Chief Officer, 
Town Municipal Council, Jigani. 

To, 
Sri.Dr.Srikanth Muthnuri, Ph.D,  
Back Treat Environmental Solution LLP, 
K.K.Birla Goa Campus, N.H-178 Bypass 
Juri Nagar-403726. 
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Translated copy of Annexure-IV 

 

Office of the Executive Engineer,  

Minor Irrigation & Ground 

Water Development Division,  

Jayanagar Shopping Complex,  

5th Floor, Jayanagar 4th Block,  

Bangalore-560011  

Fax & Ph: 080-26632884 

Email ID: ccmibng@yahoo.com 

 

Government of Karnataka 

(Minor Irrigation and Groundwater Development department)  

 

No. EEB/TS/AE.4/Hennagara/2023-24/530       16 MAR 2024 
 

WORK ORDER 
 
To, 
Shri DANDU ADINARAYANA (EISON CONSTRUCTIONS LLP) 
No.9102, Prestige Wellington Park,  
Ganganagara Cirlce, Jalahalli, 
Bengaluru-3.  
 
Sir,  
 

Sub:  Works of Improvements to Hennagara 
Amani kere in Anekal taluk, Bangalore 
Urban District-reg.  

Ref:  1) This office Tender Publication No.03/23-24, 
dated: 26.02.24. 

 2) This office consent letter no.495, dated: 
15.3.24.  

 
*** 

The works of Improvements to Hennagara Amani kere in 

Anekal taluk Bangalore Urban District has been sanctioned 

under Account Heading Nabard-29 at rates of Rs:5,99,69,649 

per cent (+4.80). Accordingly, payment of security deposit as per 
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ITT Clause 25.1 of Standard Tender Document K.W.4 to perform 

at agreed rates. (The validity of the said security deposit shall be 

valid for the Defect Liability Period of the said work i.e. one year 

from the date of filing of the final bill) In the background of 

making the contract, it is suggested to start the work 

immediately as per the contract documents and complete the 

work within 12 months (including rainy season) 

 

1. Contract Agreement No.70/23-24 

2. Work commencement date: 16/03/24 

3. Date of work to be completed: 15/03/25 

 

Yours faithfully, 
Sd/- 

Executive Engineer, 
Minor Irrigation and Groundwater 
Development Division, Bangalore. 
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Translated copy of Annexure-IV 

 
Office of the Executive Engineer,  
Minor Irrigation & Ground 
Water Development Division,  
Jayanagar Shopping Complex,  
5th Floor, Jayanagar 4th Block,  
Bangalore-560011  
Fax & Ph: 080-26632884 
Email ID: ccmibng@yahoo.com 

 
Government of Karnataka 

(Minor Irrigation and Groundwater Development department)  
 
No. EEB/TS/AE.4/Hennagara/2023-24/530       16 MAR 2024 
 

WORK COMMENCEMENT INTIAMTION LETTER 
 
To, 
Shri DANDU ADINARAYANA (EISON CONSTRUCTIONS LLP) 
No.9102, Prestige Wellington Park,  
Ganganagara Cirlce, Jalahalli, 
Bengaluru-3.  
 
Sir,  
 

Pursuant to your furnishing the requisite security deposit 
as stipulated in ITT Clause 25.1 and signing of the contract 
agreement for the Improvements to Hennagara Amani kere in 

Anekal taluk Bangalore urban District ಕಾಮಗಾರಿ (Indent No:- 

MI/2023- 24/SM/WORK_INDENT1557) (Tender Publication 
No.02/2023-24, dated: 17.02.2024) for a tender price of 
Rs.5,99,69,649/- (Inclusive of GST)You are here by instructed to 
proceed with the execution of the said works in accordance with 
the contract documents. 
 

Yours faithfully, 
Sd/- 

Executive Engineer, 
Minor Irrigation and Groundwater 
Development Division, Bangalore. 
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Board 

COUNSEL FOR 4th RESPONDENT 
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